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CEHTRAL An^lN ISTEATIVa TRIBUNAL, JABALPUR'BENCH,i JABALPUR 

O r i g i n a l  A p p l i c a t i o n  N o , 392  o f  200 4 

J a b a lp u r , ' t h i s  t h e  25 th  day o f  O c t o b e r , !  20 04

H Q i 'b l e  a i r i  M .P .  S i n # i ,  V ic e  CJiaiiinan 
H o n 'b i e  ^ r i  Madan Mohan,^ J u d i c i a l  M em ber

P r a v e e n  S a b le , ' S / o .  V in a y a k  Rao 
s a b l e ,  a g e d  33 y e a r s ,  B / o , G -1 3 1 -B ,
Q i i d i y a  M ai dan Khands^ra (MP) ,  .  .  .  A p p l i c a n t

(B y A d v o c a te  -  S i r i  N i t i n  S a r a f  on  b ^ a l f  o f  a i r i  2 .M , Snah)

v e r s u s

1 ,  U n io n  o f  I n d ia ,  
t h r o u g h  S e c r e t a r y ,
M i n i s t r y  o f  R a i lw a y s ,  R a i l  
M iaw an, Nev; D e H ii ,

2 ,  D i v i s i o n a l  R a ilv /a y  M a n a g er ,
C e n t r a l  R a ilw a y , P e r s o n n e l  B ranch# 
Bhusa\val, M *S , R e sp on d en tf

(B y A d v o c a te  -  a i r i  M ,N , B a n e r je e )

-0  R D a  R (O r a l )

By M »P» Sin<ji^ V ic e  Q ia ia n a n  -

T h is  OA was l i s t e d  f o r  o r < ^ r s  t o d ^ .  M t h  t h e  .

c o n s e n t  o f  b o t h  t h e  p a r t i e s  th e  O r i g i n a l  A p p l i c a t i o n  i s  ^

d i s p o s e d  o f .  The l e a r n e d  c o u n s e l  f o r  t i ie  r e s p o n d e n t s

s t a t e d  til a t  t h e  a p p l i c a n t  h as  b e e n  t r a n s f e r r e d  from

K h an c^a  t o  s iu s a w a l  b y  t h e  r e s p o n d e n t s  v i< ^  o r d ^ r  d ^ ^ d

12th  D ecem b er , 2003 (A n n ex u re  A - i )  ,  2h e  a p p l i c a n t  h a s

s u b m it t e d  h i s  r e p r e s e n t a t i o n  d a t e d  28 th  J a n u a r y , 20 04  vifeich

h a s  n o t  y e t  b e e n  d e c i d e d  b y  t i ie  r e s p o n d e n t s ,  03ie l e a r n e d

c o x in s e l  f o r  t h e  r e s p o n d e n t s  h as  s u b m it t e d  t h a t  t h i s  OA

c a n  b e  d i s p o s e d  o f  b y  g i v i i i g  d i r e c t i o n  t o  t l i e  r e s p o n d e n t s
a f o r e s a i d

t o  c o n s i d e r  an d  d e c i d e  l i i e ^ r e p r e s e n t a t i o n  o f  t h e  a p p l ic a n t ^  

T he l e a r n e d  c o u n s e l  f o r  t h e  a p p l i c a n t  d o e s  n o t  h a v e  a n y  

o b j e c t i o n , ^  t o  t h e  s u g g e s t i o n  m ade b y  t h e  l e a r n e d  c o u n s e l  

I f o r  t h e  r e s p o n d e n t s .
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2 .  T h e r e f o r e ,  m u tu a l c o n s e n t ,  we d i s p o s e  o f  t h i s  

O r i g i n a l  A p p l i c a t i o n  b y  d i r e c t i n g  t i ie  r e s p o n d e n t s  R a ilw a y s  

t o  c o n s i d e r  an d  < ^ c id s  t h e  r e p r e s e n t a t i o n  o f  "tSie a p p l i c a n t  

d a t e d  28th  J a n u a r y , 2004  (A n n ex u re  A -2 )  b y  p a s s in g  a  

s p e a ld n g ,  d e t a i l e d  a n d  r e a s o n e d  o r d e r  w i t h in  a  p e r io d ,  o f  

tw o  m onths f r o n  t h e  d a te  o f  r e c e i p t  o f  a  c o p y  o f  t h i s  

o r d e r .  No c o s t s .

(Madan /Mohan) 
J u d i c i a l  M an ber

S i n ^ ,  
V ic e  Q ia in n d ^
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